GENTRAL ADMINISTRATIVE TRIBUNAL,PRINGIFAL BENGH,
NEW DELHI.

Registration Q.A, No,., 1573 of 1987
MaCo Gup'ta. ase . ec e es s ' . 'Applican't‘
versus

Unior of India
and others cos see cos Respondents,

Hon. Mr. Justice U.C, Srivastava,V.C.
Hon'ble Mr. S.R.Adige, Membexr (A)

{ By Hon. Mr, Justice U.C. Sriﬁéstava,v.c.)

The applicant wh® was working as Inspector:qf works -
Grade-II in Moradabad Division ofvthe Northern
Railway has approached the Tribunal b{ praying thét
thé respondents méy be directed to promoted him as
léw Grade-II Rs, 350-750 (HS) from l.l1.1984 from which
date his juniors have been promoted and grant bim
all consequential penefits including arrears. The .
respondents ha&e submitted their reply and subsequently,
pléced a document on record wﬁich indicates that‘the
applieaﬁt too has now been_promoted wee ofs Lo1s1984.
As the relief cléimed by the applicant has already
been granted to him, as such this abpl;cation has

become infructivus,

2. Actordingly, this application is dismissed

as infructuwus without any order as to costs.

P T R
Membe¥(A) /" Vice~Chalrman

Dated: 18.3.1993.
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